(@\ L AESET
'Al :

Serial _ : ;
No. of | Date of Order with Signature -
Order Order
b 2 S
12:1-99 : :
Nov\e %k_owz. eclhwy Leols appeont .
Nefjpewemed 16 16 2-99- \Saam
‘u- v vA(CU
Nembov L))
16.2.99 It is submitted by Shri A.Deo that the petitioner

does not want to pursue the O.A. Heard Shri A.Deo, learned
counsel for the petitioner and Shri A.K.BOse, learned Sehior
Standing Counsel. ® In view of the submissions made by the
learned counsel for the petitioner, O+A. is disposed of

as not being pressed. ESW (W\O
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